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TH ATSEAAT & AN AT Hl T3 A 1 G-I 3T 3177 FFawor Iw<h qere Ifaws &

FITAT H IUA § TAT Togeh SAT<h GILT TAKRT HLTEA07 FoharT ST JafaT 3

AT

AT TR ST F faeata Rrer § f@rerw Yo afiwrsEr, g - WOREr ®oHt F d= e @ (83.17
ToreT.) o for forelt Se=mT |fgd a7 S| TR a Sfoid &l ST aTeft i T gterd fEaer,

srfEwgr F ST ATt s & fREen A i wre g F oo @ Yo e, 1 -
fORfeT Tt 3 fi= (83.17 T st @

IS F B Ravs =i #T  |@<T770
wH :-%'m'{ oo il amllaajug ' AT 3T s #1 oAt
q. T ' Iaz'f‘g e e gar/aFRl g7 #7 | [Fawr | (SRdagraE)
T ; FEAATAT HET : dHERIT o : feata
1.| 157-6 17 0.19 0.01 TEHAT TR FHTT ST
2. 157-7 18 0.21 0.12 STHEAT TR ST
3.| 157-8 19 0.33 0.03 STHEAT TR CIETAl
4.| 207-5 20 0.75 0.1 STHeAT TR TgT I
5.| 208-2u 176 0.4 0.21 = =T ST
6. 208-1 459 0.46 0.02 TS I LT i
208- 460, 0.07
7.| 31,208- 462, 1.22 0.10 147, 2.5 gt g
3T 464 0.05
8.| 208-5 461 0.66 0.66 TS I LR
208-4, 490, 0.04
9.| 208-4T, 494, 2.21 0.02 ESW’“E Wﬁi'”" gt g
208-44T 495 0.01 '
10.| 210-5 688 0.08 0.07 srqfe sr==ar ST i
11.| 210-8 690 0.11 0.22 TAFAT A ST g
12.| 210-12 691 0.25 0.16 =STAT GATAT ST g
ENELIT ENELIE
13.| 210-16 692 0.09 0.07
B
14.| 210-17 837 0.11 0.11 SIS TeT i
15.| 158 1123 2.35 0.16 TS oh qEART
16.| 210-10 1294 0.06 0.06 RER LERS
17.| 214-10 1295 0.18 0.05 STHEAT HoalZaT ST
18.| 280-4 1162 382.85| 0.01 TAfe STHFIT el
19.| 280-79F 1166 382.85| 0.06 TTH AT IR
T 2.41
T : gieddg HEA : eI ST : fawafa
1.| 332-7 |1,43,71,438 - 0.38 STEqeeAT FLALHT CIETAl
2. 331 1439 - 0.53 AT qEART
3.| 333 1440 - 0.39 seTefte TR iy
4.| 353-1, 1441 - 0.31 ST TR
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353-2,
353-3,
353-4
5. 330 1442 - 0.49 ST qERT
6.| 329 1443 - 0.5 EEIICE] qEART
130-2 0.01
130-3 0.06
130-4 0.05
7. 305 1532 - 0.04 AT AT T
130-7 0.21
130-9 0.2
T 3.17
i ; fAsAEEgET HEA : dHERITY NIRRT
1.| 229-24 58 2.72 0.19 T LTS
2.| 230-15 71 5.1 1.03 T LTS
3.| 231-2 344 77.5 0.09 ELl TR g
4. 231-4 485 77.5 0.03 aq TR g
T 1.34
NERGRGIERE] Hed : dheAiY St : faeafa
1.| 189 40 3.62 0.42 ELl qEARTT I
2. 190 42 2.66 0.13 FTaT TR g
165, 0.39
3. 194 257 6.08 0.06 AT TR g
329, 0.39
4. 196 258 33 0.16 T LT i
380, 0.09
397, 0.3
5. 197 398, 31.63 | 0.05 T qLHTLT i
399 0.05
457 0.02
FA 2.06
T : HIOETTETE HIT HEA : JHEFITX ISELRCEEIG
111 0.02
1.| 240 ’p 5.31 0.02 T TR
2. 241 137 4.12 0.25 ERl qEART
239 0.37
3.| 156 240 8 0.23 EL AL
257 1.2
4. 148 258 427.3 15 aq TR
FA 3.59
e : FATATLS Hed : g ST faeafa
1, 1 - 1982 | 5.86 EMERIECIET TR o
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1. T7FT 92T,
AL ER2 T
3.319AT 982471,
4 T=ATeT g,
5.299 A&qwT,
6.3 JALHZAT,
7. 399 A,
2.| 24341 - 24.53 1.8 8. IIET Aevtd, EIETl
9.TTYTAT AheAT,
’10'%
Fehe AT,
12 1T A5ha=aT
I 13,37
AT
3.| 244 - 349.87 | 7.01 TS THATE LR
4. 249 - 4773 | 1.05 ERERILCIET T g
5.| 253 - 4.34 1.73 TIE TRAT TR
ERUIE TS
6. 327-1 ; f&m 0.24 qesmira= SIE Tl
244
7.| 327-4 - 34987 | 0.28 e geaer ElETal
8.| 329-24t - 0.03 | FiddedT. ST EiETal
9.| 329-2¢t - 0.31 | et qeTewAT EiETAl
10.| 330-18 - 0.1 ATt qea v T ElETAl
11.| 330-19 - 0.12 Bl ETs et SThal
12.| 330-22 - 0.03 Fig.Feradr EiETAl
13.| 353-9 - 0.28 Ftg. 3T e=T EiETAl
14.| 353-11 - 0.01 EIEKE EIETAl
T 18.85
T : 5] HEH : qTAITA| St : feafa
1. 1 - 476.44 | 10.38 LR ERE] SESAEAI
2. 199 - 0.78 0.04 LT TR
3.| 229-17 . 14 | 019 gﬁ;};@‘q‘i’: ST
4.| 229-20 - 0.18 0.06 | TS TTHETOT g1 72T
. TA ZATH
T[T gt .
5| 232-6 ; 024 | 003 % (#Fen)
1.9 AT T
T = T34,
6.| 232-8 - 1.09 0.23 2 A |Iar EE
TTHHT
LA o L2
-
7.| 234-7w - 0.44 0.2 W] E'% ;@(W' EE
=
8.| 234-8w - 1.01 0.2 ”WE'{EW EE
T 11.33
e ; ol e Hee ; qTaaqee ] S : et
1.| 65-1 - 69.73 2.23 | =AmEAET TR
2. 60 - 4.21 0.3 YT el
U 2.53
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LEARIE TS Hed : qrAqIeAl St : fdeafa
1. 93 728 [ 267.72| 0.96 L THATE RS
el 0.96
UIEHRELRE T e ; STAgIeo ] IEEIRAGARIG]
1.] 58 - [ 202.82 | 4.65 aq T
T 4.65
T HIET Hed ; qrerdee] fSrat : faeafa
1,951 T
G AT
1. 12241 - 1.22 0.33 Fhe AT, 2.75AT EEl
L H
THAAT
ToATAT ATFAT AT
2.1 123-10 - 0.19 0.07 T qgr
TaIT Tl
3. 123-11 - 0.11 0.05 Gl
AT AT Torit =
- - © [
4.| 123-12 013 | 004 | o TsEE
1. 7T T
TTHZT, 2.
5. 1241 - 3.74 0.14 T qgr
O dhe Tea2aT
HTEAT =T
6.| 124-15 - 0.12 0.05 :
I dhe qeazaT Tt
HILEAT HTERT
124-16 - 0.09 0.04 Use ﬂél
LA = i
134 - 63.74 | 1.11 T LESARA
el 1.83
i : ey HE : JTAATA | St : faeafa
1. 31-11 - 0.18 0.09 | WA U=T e Tt
2. 3112 - 0.35 0.07 HTLAT THAT kEll
3.| 31-15 - 0.08 0.06 LRI TR
1.377% o,
4. 334 - 0.33 | 0.04 2 57 e TeT
5| 335 - 0.49 0.1 AT T 5l kEl
EEE]
6. 33-7 - 0.6 0.08 TR
ST (FTRTET)
7.| 348 - 038 | 0.09 | TArTLADed TET
34-9 - 0.43 0.14 qreAT dehe e =T 72T
1. fAfeite
TSI AT, 2.
9. 56-31 - 0.92 0.36 3 ffEitr e REU
AT
4. [AfEsife ooz
1. fAfesite
TSI AT, 2.
10. 56-4 - 0.27 0.15 3. ﬁ%ﬁﬁwﬁ qgT
AT
4. fAfesife geerzan
FHIATE dhe oa2g1 LRI
11.| 56-8 - 0.13 0.07 (TRUSAATT
ERGIE)
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' 1
12.| 56-9 - 0.07 0.05 TSI ZAT (TRUAAT %
] ERGIES)]
AT =T AT
13.| 56-10 - 0.08 0.08 o=t (TRUAAT %
ERGIES)]
14.| 56-11 - 0.21 0.04 AT TR
1.#@«;&3@?@
15.| 57-2 - 1.58 0.09 2 e TET
T YET
1. FAtewe
16.| 57-3 - 0.24 0.03 TSI T =T EE
2. [Afesife geazar
1.@?;95?%@?
17.| 57-4 . 034 | 0.09 2'”'§§ Al e
3. arfedfd =g
O
AT o rsae = .
18.| 58-9 - 0.75 0.18 3 et (Wfe)
19. 59 - 0.47 0.14 T FATAH T (AT
1.W%§rrra—q'
sl
Ak
Z.WF%@W
21.| 60-7T7 - 0.59 0.17 3 st sreT TET
) Rl
22.| 63-3 - 0.3 0.08 TS| I 72T
23.| 634 - 0.14 0.02 IAAATIE A Tl 72T
24.| 639 : 0.14 | 009 | Fewre fer igt kel
25.] 63-10 - 0.74 0.04 | Frwurie forer LT Tz
26.| 635 - 0.08 0.04 EEEIGIEC] 72T
27.| 63-6T - 0.05 0.02 qG FHIHA dTaa 72T
28.| 63-8T - 0.14 0.08 qF ZET digd 72T
29.| 122 - 1.66 1.06 ER TR
30.| 409 - 5.95 1.55 ERIEIEE LA
31.| 357 - 0.75 | 0.08 TEF(TLHTT) TR
32.| 358-1 - 0.23 0.14 g ZH Hied 72T
5.49
i : RErjer Hed : qrAFIeAl ST faeadt
1. 71-2 - 2.64 0.04 | T t{?g“‘ T 7T
JLAT AT
2. 713 - 0.13 0.05 TR
1 (FR?FR')
Bod ] Urd e 2T,
52-14 - 0.05 0.01 | 5 rt o 72T
4. 52-15 - 0.06 0.04 AT TR
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5| 52-16 0.34 0.09 DIGETE DIGETE
6. 52-18 0.03 0.03 AT qEEHT
7. 52-17 2.28 0.73 PIGETE UTHHEH
8.| 52-10 4.2 0.05 DIGETE UTHHEH
9. 114 402.76 1.23 TS TRAT TR
10. 8 187.88 1.24 &Y TR
11.| 60-167 0.22 0.22 JTT Foom vt TZT
12.| 60-17T 0.21 005 | ° ””5%3'?‘”” TZT
13.] 60-8 0.07 0.04 et et Tz
14.| 60-14 003 | 003 | TETRITEIAT 72T
15.| 60-1 0.08 0.02 GRS LRSI
qe® TS gl T
16.| 61-2 0.07 0.01 5
N \%éﬁ- qgr
- deg® TAT LT I3
17.| 61-3 0.07 0.05 e TeT
AT T THT '
18.| 61-4 0.09 0.01 e EERGIERS
19.| 615 0.09 0.03 i *;l_&”( s TET
20. 617 0.18 0.06 | fed 1gt =T vl T2T
21.] 619 0.12 0.04 | TETIST 9% wEr ST
22.| 62-14 0.09 0.07 e TS Tgt TeT
23.| 62-17 0.04 0.04 et gz 72T
24.| 62-18 0.05 0.05 | TreITqeT o= gt Tz
25.| 62-10 0.08 0.03 qEAE THATT Lgl Tt
26.| 62-21 0.11 0.07 E'Eﬁf'f_gw 72T
Jed T ATHZIT
27.| 629 0.06 0.01 T TeT
28.| 72-15 0.14 0.02 eaas a7 AT kFll
1. %vﬂﬁ% Wi_gﬁ'
29.| 72-14 0.34 0.07 2 Freage av TeT
A&
RE s
FHRETHZAT, 2.%feq
30.| 72-12 233 | 0.06 3.7 T2T
QMTLAT,
4. Ffeq LT STeA
1. Ffed Y5l a%e
2.3 arreaT
31.| 72-13 1 0.18 3. wfed LT areft EE
E
4. %Ivd)g STHTRA
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1.9
JLAEHT,
2.9 forer
GIEYRME , 3
32.| 63 - 413 0.82 a'%@ EIRIECE:
4 Freers T T,
5.9e% 4% T,
6 TEATET
T 5.49
i e HET ; STAAIA S ; fR=afa
1.| 60-1 295 2.73 0.2 AT TR
2. 60-2 294 1.74 0.35 T TR
3. 70 298 2.02 0.07 EOEEIT TR
4. 71 316 60 0.14 EIEEUES EEEAE
5/ 82 338 0.87 0.06 T TR
6. 98-1 57 0.79 0.01 afearty TR
7. 983 58 0.37 0.1 AT qERT
REIEL
8. 104-6 44 0.29 0.08 TTHFEAT, =T EE
NG
REIEL
9. 104-5 46 0.42 0.02 | ATTEHTAW ATIg 7T
a7 %ﬁ EE
SRETEL
10.| 104-9 45 1.45 0.11 | AT EHTIw ATIg 7T
R EARIRRIES
11.] 104-10 47 0.3 0.1 T TR
12.| 152-15 287 073 | 0.16 q‘i‘é‘;o?'ﬁw‘fui”” SiE i)
13.| 152-17 292 1.39 0.1 q‘i‘é‘;o?'ﬁw‘fui”” SiE i)
14.| 152-18 286 176 | 0.5 | ORI A
Rl 1.65
e : HISHET Hed : TR St : feafa
1.| 48 108 1.74 0.54 ELERL TR i
2.| 56-1 129 0.69 0.04 AT qERET
3. 57 271 42.34 0.8 TS qEART
4. 37-17f 278 236 | 0.2 GRS 2T
5| 39 279 052 | 0.01 ﬁa“lw”aq‘””% 72T 9
6. 815 286 2.04 04 | T Wﬁj“”' et T qfi
7. 813 287 231 | 033 | HIT AT wat S g
8. 82-1 293 1.01 0.2 TATT qEART
9. 822 294 5.43 0.66 AT TR
10.| 83 445 0.80 0.04 afearty TR
11.] 86-21 1325 0.16 0.1 FTE TR I
12.| 86-1fT 1326 0.20 0.05 LA I qEHRT S
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13.| 86-34T 1327 0.59 0.2 LRI qLHTLT g
14. 87 1328 0.63 0.45 FTE oF qEART
15. 88 1329 1.45 0.69 FTE oF qEARTT I
16. 89 1330 1.46 0.54 FE &F qEHTLT
17.] 128, 129 1333 135.17 | 0.79 ATATE qEHTLT i
18.| 199 1345 3.19 0.91 AT qEART I
19.| 157-2 1374 1.13 0.51 AT qEARTT I
20.| 140-1 1395 0.79 0.39 LRI qEHTLT i
21.| 144-5 2633 2.53 0.47 TATT qEHRTT
AU[Hd T LTSITYHTA
22, 39 2743 2.81 0.03 q= W gt g
23.| 56-2 2745 0.50 0.47 FisredTT qEARTT I
TOTAL 8.82
Tie: af=ar Hed : E% St : faeafa
290-3,
308,
1.| 309, - - 1.52 EERIEGIED TR I
317,
318, 319
T 1.52
T : d1g HEA : TR NIRRT
38%5% B
1.| Feeror &, - 033 | 0.04 ﬁaﬁa il
386/5-1 RRLEA E
F ATE)
T 0.04

[F. No. W.Con.182/SRP-18/GDR-RU/24-25/268/20A/091025]

. I, T TSt =/t

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION

Secunderabad, the 9th October, 2025

S.0. 4634(E).— In exercise of the powers conferred by sub-section (I) of section 20A of the
Railway Act, 1989 (24 of 1989) (hereinafter referred as in as the said Act), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of
which is given in the Schedule annexed hereto, is required for the purpose of execution of the
Special Railway Project namely, “Third line between Gudur - Renigunta stations (83.17 Km)”, in
Tirupati district in the state of Andhra Pradesh, hereby declares its intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of
publication of this notification in the official gazette, raise objections to the acquisition and use of
such land for the aforesaid purpose under sub- section (1) of section 20D of the said act:

Every such objection shall be made to the Competent Authority, namely Joint Collector
(land acquisition), Tirupati, Tirupati district in writing and shall set out the grounds thereof and the
Competent Authority namely Joint Collector (land acquisition), Tirupati, Tirupati district shall
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give the objector an opportunity of being heard, either in person or by legal practitioner and may,
after hearing all such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (II) of section 20(D) of the
said act shall be final.

The land plans and other details of the land covered under this notification are available
and can be inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway
Project, Third line between Gudur - Renigunta stations (83.17 Km) in Tirupati district in the state
of Andhra Pradesh.

Description of Land in Acquisition:Special Railway Project, Third line between Gudur -
Renigunta stations (83.17 Km) for passenger and freight facility.

Total Extent Details
SLN Survey extent under Name & address of of Trees, Remarks
0' No. As Per | LPM No. in acquisiti the person interested | Structur | (DKT/PATTA/Go
’ Webland on /Details of Govt.land | es etc., if vt.)
Ac Ce | .
in Ac Ce any
Village:Busapalem Mandal:Venkatagiri District:Tirupati
1. 157-6 17 0.19 0.01 Nakkala Rushendra Patta land
Kumar
2. 157-7 18 0.21 0.12 Jamalla Sankaraiah Patta land
3. 157-8 19 0.33 0.03 Jamalla Sankaraiah DKT
4, 207-5 20 0.75 0.1 Jamalla Sankaraiah Patta land
5. 208-2a 176 04 0.21 Chenu Gundaiah Patta land
6. 208-1 459 0.46 0.02 Cart Track Govt Land
460, 0.07
208- 1.Sree, 2.Jamalla
7. 32,208-3A 462, 1.22 0.10 Rosaiah Patta land
464 0.05
8. 208-5 461 0.66 0.66 Cart Track Govt Land
208-4, 490, 0.04
9 208-4 494 2.21 0.02 1. Jamalla Munemma, Patta land
’ G i ’ ) 2.Nakkala Gunnaiah attafa
208-4B 495 0.01
10. 210-5 688 0.08 0.07 Anthati Achaiah Patta land
11. 210-8 690 0.11 0.22 Panchukula Venkataiah Patta land
12. 210-12 691 0.25 0.16 Chejerla Sunitha Patta land
13. 210-16 692 0.09 0.07 Smasanam Samasanam
14. 210-17 837 0.11 0.11 Assessed Waste Patta land
15. 158 1123 2.35 0.16 Cart Track Govt Land
16. 210-10 1294 0.06 0.06 Kaluva KALUVA
17. 214-10 1295 0.18 0.05 Jamalla Subbaiah Patta land
18. 280-4 1162 382.85 0.01 Gothati Ankamma DKT
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19. 280-7p 1166 382.85 0.06 Dattam Veeraiah DKT
TOTAL 241
Village:Vallivedu Mandal:Venkatagiri District: Tirupati
1. 332-7 1’43’87 143 - 0.38 Jadapalli Varalakshmi DKT
2. 331 1439 - 0.53 Anadheenam Govt Land
3. 333 1440 - 0.39 Anadheenam Govt Land
353-1,
4, 3332, 1441 - 0.31 Anadheenam Govt Land
353-3,
353-4
5. 330 1442 - 0.49 Anadheenam Govt Land
6. 329 1443 - 0.5 Anadheenam Govt Land
130-2 0.01
130-3 0.06
130-4 0.05
7. 305 1532 - 50d Anadheenam Govt Land
130-7 0.21
130-9 0.2
TOTAL 3.17
Village: Thimmayagunta Mandal:Venkatagiri District:Tirupati
1. 229-24 58 2.72 0.19 Vagu Govt Land
2. 230-15 71 5.1 1.03 Adavi Govt Land
3. 231-2 344 77.5 0.09 Adavi Govt Land
4. 231-4 485 77.5 0.03 Adavi Govt Land
TOTAL 1.34
Village:Singamambapuram Mandal:Venkatagiri District:Tirupati
1. 189 40 3.62 0.42 Adavi Govt Land
2. 190 42 2.66 0.13 Varava Govt Land
3. 194 103, 6.08 09 Gayallu Govt Land
451 0.06
4. 196 2. 33 0 Adavi Govt Land
458 0.16
380, 0.09
5. 197 7, 31.63 0 Adavi Govt Land
398, 0.05
399 0.05
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457 0.02
TOTAL 2.06
Village:Manigadharu Kandriga Mandal:Venkatagiri District: Tirupati
111 0.02
1. 240 5.31 Adavi Govt Land
112 0.02
2. 241 137 4.12 0.25 Adavi Govt Land
239 0.37
3. 156 8 Adavi Govt Land
240 0.23
257 1.2
4. 148 427.3 Adavi Govt Land
258 1.5
TOTAL 3.59
Village:Kalavalapudi Mandal:Venkatagiri District: Tirupati
1. 1 - 198.2 5.86 Grazing Poramboku Govt Land
1.Davala Penchalaiah,
2.Chinatala Ankaiah,
3.Davala Bakkaiah,
4.Chintala Subamma,
5.Dattam
Lakshmamma,
6.Dattam Balaramaiah,
7. .Dattam Guravaiah,
2. 243-1 ) 24.33 1.8 8.Punugoti Chalapathi, DKT
9.Daraala Venkataiah,
10.Kantipalli
Penchalaiah
11.Chitteni Venkata
subbaiah, 12.Davala
Venkataiah &
13.Davala Gangaiah
3. 244 - 349.87 7.01 Grazing Poramboku Govt Land
4. 249 - 47.73 1.05 Grazing Poramboku Govt Land
5. 253 - 4.34 1.73 Grazing Poramboku Govt Land
Splittin
¢ Gonugod Subbaram
6. 327-1 - SYN | 024 onugodugt. Subbara DKT
0 aiah
244
7. 327-4 - 349.87 0.28 Chinthala.Subbamma DKT
8. 329-2B - 0.03 Kantipalli.Eswaramma DKT
9. 329-2B - 0.31 Kantipalli.Suseelamma DKT
10. 330-18 - 0.1 Kantipalli.Subbamma DKT
11. 330-19 ) 012 Vaddi.Venkatasubbam DKT
ma
12. 330-22 - 0.03 Vaddi.Kalavathi DKT
13. 353-9 - 0.28 Vaddi.Anasuya DKT
14. 353-11 - 0.01 Vaddi.Lakshamma DKT
TOTAL 18.85
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Village:Jayampu Mandal:Balayapalli District:Tirupati
1 - 476.44 10.38 Grazing land Govt
199 - 0.78 0.04 Road Govt
Nura Balagurunadam
229-17 ) L4 0.19 s/o0 Venkatasubbaiah DKT
22920 ) 0.18 0.06 Thodeti Ramakrishna PATTA
Reddy
Jayampu Rangamma Service
232:6 ) 0.24 0.03 w/o China Guruswamy Inam(Mangali)
1.Golla vasudeva rao
s/o Chenchu Narsaiah,
232-8 - 1.09 0.23 2.Mannuru sitha PATTA
ramamma s/o Pulla
reddy
Mallarapu Guravaiah
234-TA - 0.44 0.2 s/o Pedda Gunnaiah PATTA
234-8A - 1.01 0.2 Mallarapu Gunnaiah PATTA
s/o Guravaiah
TOTAL 11.33
Village:Pigilam Kothapalem Mandal:Balayapalli District:Tirupati
65-1 - 69.73 2.23 Vagu Govt
60 - 4.21 0.3 Gramakantam DKT
TOTAL 2.53
Village:Pakkapudi Mandal:Balayapalli District:Tirupati
93 728 ‘ 267.72 0.96 Grazing Poramboke Govt
TOTAL 0.96
Village: Thikkavaram Mandal:Balayapalli District:Tirupati
58 - ‘ 292.82 | 4.65 Adavi Gowt
TOTAL 4.65
Village:Katragunta Mandal:Balayapalli District:Tirupati
1.Marella Ramaiah s/o
China Venkataiah,
122-1 ) 122 0.33 2.Marella Guravaiah, PATTA
Marella Ramanaiah
123-10 . 019 | 007 | PellalaVanammawio PATTA
Ramaiah
123-11 - 0.11 0.05 Yadapa Palli Guravaiah PATTA
Pallala vanamma w/o
123-12 - 0.13 0.04 Ramasubbaiah AWD
1.Marella Ravi s/o
Ramaiah, 2.Pasupuleti
124-1 - 3.74 0.14 Ramaiah /o Venkata PATTA
Subbaiah
Marella Gunnaiah s/o
124-15 - 0.12 0.05 Venkata Subbaiah PATTA
124-16 . 009 | 004 Marella Baskar s/o AWD
Guravaiah
134 - 63.74 1.11 Adavi Govt
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TOTAL 1.83
Village:Nidigallu Mandal:Balayapalli District:Tirupati
Marella Pedda
1. 31-11 - 0.18 0.09 Venkataiah Patta
2. 31-12 - 0.35 0.07 Marella Ramaiah PATTA
3. 31-15 - 0.08 0.06 Gayalu Govt
4. | 334 . 033 | o004 | LVeeuruChinnayya, PATTA
2.Veguru Polamma
5| 335 . 0.49 0.1 Thangala Gunnapu PATTA
Reddy
6. 33-7 - 0.6 0.08 Varava Kaluva(GOVT) Govt
7. 34-8 - 0.38 009 | Kobaka Venkata Subba PATTA
Reddy
8. 34-9 - 0.43 0.14 Poli Venkata Subbaiah PATTA
1. Nidiganti
Rajagopalayya, 2.
Nidiganti Siddayya
9. 56-3A - 0.92 0.36 3 Nidiganti Vijaya PATTA
lakshmma
4 Nidiganti Mallaiah
1. Nidiganti
Rajagopalayya, 2.
Nidiganti Siddayya
10. 56-4 - 0.27 0.15 3 Nidiganti Vijaya PATTA
lakshmma
4 Nidiganti Mallaiah
Kobaku Venkata Gayalu (as per
11. 56-8 - 0.13 0.07 Subbaiah FLR)
12. 56-9 - 0.07 0.05 | Nidiganti Rajgopalaiah Gayalu (as per
FLR)
Niduganti Raja Gayalu (as per
13. 56-10 - 0.08 0.08 Gopalaiah FLR)
14. 56-11 - 0.21 0.04 Gayalu Govt
1.Chellikam Balrami
15 57-2 - 1.58 0.09 Reddy, PATTA
) ' ’ 2.Thatiparthi Chenchu
Krishna Reddy
1.Nidiginti
16. 57-3 - 0.24 0.03 Rajagopalaih PATTA
2.Nidiginti Mallaiah
1.Gangalapudi Poli
Reddy
17. | 574 : 034 | 000 | 2 GengalapudiSesha PATTA
Reddy
3.Tatiparthi Chenchu
Krishna Reddy
1. 58-9 ) 0.75 0.18 Naga lingeswara PATTA(Devalaya
swamy Devalayam m)
19. 59 - 0.47 0.14 Eswara Devayalam Devalayam(Govt)
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1. Gangalapudi
Raghava Reddy
20. 60-3A - 0.84 0.17 2 Gangalapudi Poli PATTA
Reddy
1. Gangalapudi
RaghavaReddy
2.Gangalapudi Poli
Reddy
21. 60-7A - 0.59 0.17 . PATTA
3.Gangalapudi
Lakshma Reddy
4.Ganagalapudi
Venkataramana Reddy,
22. 63-3 - 0.3 0.08 Gangalapudi polamma PATTA
23. 63-4 - 0.14 0.02 Velampati Venku PATTA
Reddy
24, 63-9 - 0.14 0.09 Vellampati Sidda PATTA
Reddy
25. | 6310 . 074 | 004 Vellampati Sidda PATTA
Reddy
26. 63-5 - 0.08 0.04 Shaik Nabee Saheb PATTA
27. 63-6A - 0.05 0.02 Shaik Kasim Saheb PATTA
28. 63-8A - 0.14 0.08 Shaik Hasan Saheb PATTA
29. 122 - 1.66 1.06 Adavi Govt
30. 409 - 5.95 1.55 Anadeenam Govt
31. 357 - 0.75 0.08 Road(Govt.) Govt
32. 358-1 - 0.23 0.14 Shaik Hasan Saheb PATTA
TOTAL 5.49
Village:Siddagunta Mandal:Balayapalli District:Tirupati
1 712 i 264 0.04 Kalthi reddy subbarami PATTA
Reddy
2. 71-3 - 0.13 0.05 Varava Kaluva(Govt.) Govt
1.Ubbara Penchalayya,
3. 52-14 - 0.05 0.01 2.Ubbara Chalamayya, PATTA
4, 52-15 - 0.06 0.04 Gayalu Govt
5. 52-16 - 0.34 0.09 Grama Kanatm Grama Kanatm
6. 52-18 - 0.03 0.03 Gayalu Govt
7. 52-17 - 2.28 0.73 Gramakantam Gramakantam
8. 52-10 - 4.2 0.05 Gramakantam Gramakantam
9 114 . 40276 | 123 Pasuvula metha Govt
proamboke
10. 8 - 187.88 1.24 cheruvu Govt
1. | 60-16A - 0.22 0.22 Chappidi Krishna PATTA
Reddy
12. | 60-17A . 021 005 | GangalapudiHarinath PATTA
Reddy
13. 60-8 - 0.07 0.04 Poli Gunnayya PATTA
14. | 60-14 . 0.03 003 | Petluru Venkata Raman PATTA
Reddy
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15.

60-1

0.08

0.02

Kaluva

Govt

16.

61-2

0.07

0.01

Petluru Raja reddy s/o
Gunnareddy

PATTA

17.

61-3

0.07

0.05

Petluru gunna reddy s/o
rami reddy

PATTA

18.

61-4

0.09

0.01

Nagalingeswara
Swamy Devalayam

PATTA(Devalaya
m)

19.

61-5

0.09

0.03

Kalthi Reddy Venkata
Subba Reddy

PATTA

20.

61-7

0.18

0.06

Kalthi Reddy Pedda
Reddy

PATTA

21.

61-9

0.12

0.04

Gangala pudi Venku
Reddy

PATTA

22.

62-14

0.09

0.07

Petluru Raja Reddy

PATTA

23.

62-17

0.04

0.04

Kappa Siddaiah

PATTA

24.

62-18

0.05

0.05

Gangala Pudi Pitchi
Reddy

PATTA

25.

62-10

0.08

0.03

Petluru Raghunath
Reddy

PATTA

26.

62-21

0.11

0.07

Petluri Venkata
Ramana Reddy

PATTA

27.

62-9

0.06

0.01

Ubbara chalamayya s/o
bakkaya

PATTA

28.

72-15

0.14

0.02

Chillakuru Vara
Lakshmi

PATTA

29.

72-14

0.34

0.07

1.Chillakuru Gunna
Reddy

2.Chillakuru Vara
Lakshmi

PATTA

30.

72-12

2.33

0.06

1.Jupalli
Venkataramaiah,
2.Kalthi reddy Venkata
Reddy,
3.puli sarada,
4 Kalthi reddy
Janardhan Reddy

PATTA

31.

72-13

0.18

1.Kalthi reddy Venkata
Reddy,
2.puli sarada,
3.Kalthi reddy poli
Reddy,
4 Kalthi reddy
Janardhan Reddy

PATTA

32.

63

4.13

0.82

1.Chillakuru
varalakshmi,
2.Chillakuru siva
narayana Reddy, 3.
Kalthi reddy venkata
subba Reddy,
4.Chillakuru ranga
Reddy, 5.Petluru venku
Reddy, 6.Petluru
ragunadha Reddy

pourohitham
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‘ ‘ TOTAL 5.49
Village:Pigilam Mandal:Balayapalli District:Tirupati
1. 60-1 295 2.73 0.2 Gayalu Govt.
2. 60-2 294 1.74 0.35 Gayalu Govt.
3. 70 298 2.02 0.07 Burial ground Govt.
4. 71 316 60 0.14 Bandidari Govt.
5. 82 338 0.87 0.06 Kaluva Govt.
6. 98-1 57 0.79 0.01 Bandidari Govt.
7. 98-3 58 0.37 0.1 Gayalu Govt.
Guthikonda
8. 104-6 44 0.29 0.08 Ramakrishnaiah/Pichi PATTA
Naidu
Guttikonda
9. 104-5 46 0.42 0.02 Balasubramnayam PATTA
Naidu s/o Pichinaiadu
Guttikonda
10. 104-9 45 1.45 0.11 Balasubramnayam PATTA
Naidu s/o Pichinaiadu
11. 104-10 47 0.3 0.1 Gayalu Govt.
Veluguleti
12. 152-15 287 0.73 0.16 Sampoornamma w/o DKT
Rangaiah
Veluguleti
13. 152-17 292 1.39 0.1 Sampoornamma w/o DKT
Rangaiah
14. 152-18 286 1.76 0.15 Govt Poramboku Land Govt.
TOTAL 1.65
Village:Kondagunta Mandal:Guduru District:Tirupati
1. 48 108 1.74 0.54 vagu Govt Land
2. 56-1 129 0.69 0.04 Gayalu Govt Land
3. 57 271 42.34 0.8 Cheruvu Govt Land
4 | 371p 278 236 02 | Vvenumbaka Saradha Patta Land
w/o Rajagopal reddy
5. 39 279 0.52 001 | venumbaka. Saradha Patta Land
w/o Rajagopal reddy
6. 81-5 286 2.04 0.4 Dattam. Subbamma DKT Land
w/o Pullaiah
Betragunta.
7. 81-3 287 2.31 0.33 Parvathamma w/o DKT Land
venaiah
8. 82-1 293 1.01 0.2 Gayalu Govt Land
9. 82-2 294 5.43 0.66 Gayalu Govt Land
10. 83 445 0.80 0.04 Bandidari Govt Land
11. 86-2a 1325 0.16 0.1 Cart track Govt Land
12. 86-1b 1326 0.20 0.05 Govt Land Govt Land
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13. 86-3b 1327 0.59 0.2 Gayalu Govt Land
14. 87 1328 0.63 0.45 Cart track Govt Land
15. 88 1329 1.45 0.69 Cart track Govt Land
16. 89 1330 1.46 0.54 Cart track Govt Land
17. 128,129 1333 135.17 0.79 Cheruvu Govt Land
18. 199 1345 3.19 0.91 Gayalu Govt Land
19. 157-2 1374 1.13 0.51 Gayalu Govt Land
20. 140-1 1395 0.79 0.39 Gayalu Govt Land
21. 144-5 2633 2.53 0.47 Gayalu Govt Land
Venumbaka Rajagopal
22. 39 2743 2.81 0.03 Reddy S/O Subbarami Patta Land
Reddy
23. 56-2 2745 0.50 0.47 Burial Ground Govt Land
TOTAL 8.82
Village:Vedicherla Mandal:Guduru District:Tirupati
290-3, 308,
1. 309, 317, - - 1.52 Adavi Poramboku Govt Land
318,319
TOLTA 1.52
Village:Vendodu Mandal:Guduru District:Tirupati
386/5-1B
1. s§§§§é@ - 0.33 0.04 Anur}‘,rsats‘ggig: wio Patta
5-1)
TOTA L 004
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